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THE MINISTER OF AGRICULTURE
AND RURAL DEVELOPMENT {(SHRI
BUTA SINGH). (a) 65.82 lakh bales.

(b) The iarget of production for 19§4-
85 is 85.86 lakh bales, The final estimates
of production are not yet available.

(¢) The demand for cotton has been
met iy full from indigenous production of
cotton during 1982-83 and 1983-84 and
there has been no import.

(&) Government 1is jmplementing a
Centrally Sponsored intensive Cotton
Development Programme to increase pro-
duction of cotton in the country.

Drinking Water for Delhi

28. SHRI SHAMIM AHMED SID~
DIQI: Will the Minister of WORKS
AND HOUSING be pleased to state:

(a) whether it is a fact that residents of
Delhi have to face a lot of difficulties as a
result of shortage of drinking water during
summer every year; and

(b) if so, what remedial steps are being
taken to remove such difficulty during the
coming summer?

THE MINISTER OF WORKS AND
HOUSING (SHRI ABDUL GAFOOQOR):
(a) Water supply in Delhi is geserally
satisfactory, However, during summer
complaints of low pressure of watcr or
shorter duration of supply are received
from some areas situated at higher eleva-
tion or at the tia] end of the distribution
system. '

(b) The following remedial steps are
being taken:—

(i) augmentation of water supply by
completing the 100 MGD Shahdara
Water Treatment Plant and construction
of additiona] Ranney Wells;

(ii) strengthening of trunk transmis-
siop system;

(ili) replacement of old corroded
distribution system by new meins;
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(iv) plugging of leakages in distri-
bution system;

(v) interconnection of water Mains
for improving pressure.

Amount spent by State Governmenfs on
NREP

29. SHRI S, W, DHABE: Will the
Minister of AGRICULTURE AND
RURAL DEVELOPMENT be pleased ¢o
state:

(a) the nuntber of persons who have
been brought above the poverty line dur-
ing the last threg years in the rural areas;

. (b) the amount of money spent on the
National Rural Employment Programme;
and

(¢) the amounts gpent by State Govern-
ments doring the peripd out of the gramts
given by the Central Government?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELOP-
MENT (SHRI CHANDULAL CHAN-
DRAKARY): (2) During the last three years
98.53 lakh families have been assisted under
the Integrated Rural Development Pro-
gramme. Similarly under National Rural
Employment Programme (NREP) 1608.48
million mandays of employmenf has been
generated, As regards the question of
number of families who have crossed the
poverty line, it is a gradual and conti-
muous process and it wil] take some time
before the impact of these programmes on
beneficiary familieg can be assessed.

(b) and (c) Amount spent under Na-
tional Rural Employment Programme
during the last three years comes to Rs.
1104.62 crores vut of which Rs. 552.79
croreg was given by the Centre as grant.

Hounsing Beards for Rural Population

30. SHRI S. W. DHABE: Wili the
Minister of WORKS AND HOUSING be
pleased to state;

(a) whether Government propose to
set up fousing boards for rural population
on the pattern of boards for urban popula-
tion or the pattern of boards for Urban
popnlation; and

(by if so, what are the details thereof?
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THE MINISTER OF WORKS AND
HOUSING (SHRI ABDUL GAFOOR):
(a) and (b) ‘Housing’ being a State sub-
ject, State Governments are free 1o set up
Housing  Boards ag per their require-
ments., ’

Ban on Cow Slaughter

31. SHRT CHIMANBHAI MEHTA:
Will the Ministey of AGRICULTURE
AND RURAL DEVELOPMENT be ple-
ased to state:

(a) whether Governmeng propose to put
total ban on cow slaughter in the country;

(b) if so, what are the details in this
regard;

(c) if not, what are the reasons therefor;

(d) whether Government have recently
received memoranda and representations in
regard to putting a ban on cow slaugh-
fer;

(¢) if so, what are the details in this
regard;

(f) what is the total number of cows
which were legally and illegally slaughte-
red in different parts of the country during
the last three years; and

~— () what concrete steps Government
Propose to take to ban the illegal slaughter
of good quality cows?

THE MINISTER OF AGRICULTURE
AND RURAL DEVELOPMENT (SHRI
BUTA SINGH): (a) to (¢) The sub-
ject of preservation of cattle is
a matter on which the State Legis-
latures have the exclusive powers to
Jegislate.  Accordingly, wvariour State
Governments have suitable laws relagng to
prevention of slaughter of cow and its
progeny. All States and Union Territories
excluding Meghalaya, Nagaland, Tripora,
Dadra & Nagar Haveli, Lakshadweep,
Arunachal Pradesh. and Mizoram have
Iaws relating to prevention of slaughter of
cow and its progeny,

(d) and (e) Representations have been
received by the Government suggestions, in-
ter alia enactment of a Central Legisia-
lion 10 impose totan ban on slaughter
of cow and jts progeny.
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(f) According to information received
from different States and Union Territo-
ties, the number of cow slaughtered dur-
ing 1981, 1982 and 1983 are as under:-—

Year <. No, of cows

slaughterer
1981 55,807
1982 94,572
1983 70,50L*
*Excludes information relating to

Manipur and Dadra and Nagar Haweli.

(g) Chief Ministers of the States have
been requested to ensure inter-alia, that
the ban on cow slaughter is not allowed
to be circumvented by devious methods.
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